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not exceed 25% of the total spectrum assigned for access services and
50% of the spectrum assigned in a given band, by way of auction or
otherwise, in the concermed service area. The bands will be as counted
for such cap in respective NIAs for auction of spectrum. In respect of
800 MHz band, the ceiling will be 10 Mhz Moreover, the relevant
conditions pertaining to auction of that spectrum shall apply. In case of
future auctions, the relevant conditions prescribed for such auction shall
be applicable. However, in case transferor and transferee company had
been allocated one block of 3G spectrum through the auction conducted
for 3G/BWA spectrum in 2010, the resultant entity shall also be allowed
to retain two blocks of 3G spectrum in respective service areas as a
result of compromises, arrangements and amalgamation of the companies
and Transfer/Merger of various categories of Telecommunication service
licences/authorization under Unified Licence (UL), being within 50% of

spectrum band cap.

If, as a result of merger, the total spectrum held by the relevant entity
is beyond the limits prescribed, the excess spectrum must be surrendered
within one year of the permission being granted. The applicable Spectrum
Usage Charges on the total spectrum holding of the resultant entity shall
be levied for such period. If the spectrum beyond prescribed limit is not
surrendered by the merged entity within one vear, then, separate action
in such cases, under the respective licenses/statutory provisions, may
be taken by the Government for non surrender of the excess spectrum.
However, no refund or set off of money paid and/or payable for excess

spectrum will be made..”

Supply of cow milk and agricultural produces

1807. SHRI MEGHRAJ JAIN: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government is formulating/running any special scheme to enhance

the supply of cow milk, vegetables and other agricultural produces, if so, the details

of the scheme in this regard;

(by whether Government has consulted the State Governments in this regard or

received suggestions from them, if so, the details thereof, and

(c) the funds spent under the above scheme during the last three vyears, State-

wise?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHIRIMATI KRISHNA RAI): (a) to (¢) The Department
of Animal Husbandry, Dairying and Fisheries is implementing the schemes namely
National Programme for Dairy Development{NPDD) and National Dairy Plan-I (NDP-T)
for dairy development including cow milk throughout the country in all States/UTs.
No separate project proposal under these schemes have been received or approved
by the Department. However, eligible organizations are free to send proposal for
cow milk procurement, processing and marketing under National Programme for
Dairy Development.

The Department of Agriculture, Cooperation and Farmers Welfare (DAC&FW)
1s implementing Mission for integrated Development of Horticulture (MIDH), a
centrally Sponsored scheme wef 2014-15 for holistic growth of the horticulture
sector covering fruits, vegetables, root and tuber crops, mushrooms, spices, flowers,
aromatic plants, coconut, cashew, cocoa and bamboo. Mission subsumes National
Horticulture Mission (NHM), Horticulture Mission for North East and Himalayan
States (HMNEH), National Horticulture Board. The Mission envisages production and
productivity improvement of horticulture crops including fruits and vegetables through
various interventions. Activities such as production of planting matenal, vegetable
seed production, coverage of area with improved cultivars, rejuvenation of senile
orchards, protected cultivation, creation of water resources, adoption of Integrated
Pest Management (IPM), Integrated Nutrient Management (INM), organic farming,
including insitu generation of organic inputs are taken up for development of fruits
and vegetables. Capacity buildings of farmers and technicians are also provided for
adopting improved technologies. Scheme also envisages creation of infrastructure for

post harvest management (PHM) and marketing for better price realization of produce.

The Department of Agriculture, Cooperation and Farmers Welfare (DAC&FW)

1s also implementing following schemes for the overall development of agriculture:—
(a) National Food Security Mission (INFSM)
(b) National Mission on Oilseeds and Oil Palm (NMOOP)
(¢) Rainfied Area Development (RAD)
(d) Soil Health Management (SHM)
(e) Soil Health Card (SHC)
(f) Support to State Extension Programme for Extension Reforms (ATMA)
(2) National E-Governance Plan Agriculture
(h) Pramaparagat Krishi Vikas Yojana (PKVY) (1) Per Drop More Crop [Micro

Trrigation]
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(1) Sub Mission on Agro forestry

(k) Pradhan Mantri Krishi Sinchai Yojana
(I) Sum Mission on Agriculture Mechanization under NMAET (SMAM)
(m) Submission on Seeds and Planting Material under NMAET (SMSP)
(m) Rashtriva Krishi Vikas Yojana (RKVY)
(o) On Farm Water Management (OFWM)
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Fund Released in the last three years under the above mentioned schemes are
given in the Statement-I to XVIIL

Statement-I

Details of financial assistance provided by the Government o States/UTs under

National Programme for Dairy Development (NPDD) for the last three years

(¥ in crore)

Sl No.  State 2014-15  2015-16  2016-17
L. Andhra Pradesh 0.00 3.50 4.36
2. Bihar 3.00 10.59 12.87
3. Chhattisgarh 1.50 2.04 1.75
4. Guyarat 1.19 0.00 0
5. Haryana 0.00 0.28 0
6. Himachal Pradesh 0.00 0.00 0
7. Jammu and Kashmir 3.65 0.00 5.05
8. Jharkhand 0.00 0.00 3.08
9. Karnataka 2.00 4.46 0.00
10. Kerala 25.24 1.06 13.05
11. Madhya Pradesh 0.00 3.64 1.55
12. Maharashtra 1.38 0.00 0.00
13. Orissa 3.07 10.67 12.43
14. Punjab 7.60 20.92 17.73
15. Rajasthan 1.16 2.30 9.02
16. Tamil Nadu 15.01 2.00 6.89
17. Telangana 0.00 2.92 432
18 Uttar Pradesh 2.63 1.46 3.00
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Sl No.  State 2014-15  2015-16  2016-17
19. Uttarakhand 8.00 0.00 7.03
20. West Bengal 0.52 0.00 0.00
21 Assam 0.00 0.00 4.68
2z Arunachal Pradesh 0.94 372 3.07
23. Manipur 2.58 0.00 0.00
24 Meghalaya 0.00 0.00 0.00
25 Mizoram 0.17 0.00 438
26. Nagaland 1.90 1.00 1.00
27. Tripura 6.42 0.00 0.00
28. Sikkim 1.99 339 436
29. Andaman and Nicobar Islands 0.00 0.00 0.00
30. Chandigarh 0.00 0.00 0.00
31 Daman and Diu 0.00 0.00 0.00
32, Delhi 0.00 0.00 0.00
33 Dadra and Nagar Haveli 0.00 0.00 0.00
34 Goa 0.00 0.00 0.00
35. Lakshadweep 0.00 0.00 0.00
36. Puducherry 0.00 0.00 0.00

ToraL 89.95 73.95 119.70

Statement-IT

Details of financial assistance provided by the Government to States/UTs

under National Daivy Plan-1 since inception

(T in crores)

State No. of Grant Grant Fund
Approved Assistance Assistance Released till
Sub Projects all 2017-18 11 Dec 2017
A B @
1 2 3 4 5
Andhra Pradesh 16 73.73 65.08 5539
Bihar 29 64.46 49.83 37.04




Written Answers to

[© February, 2013]

Unstarred Questions 71

1 2 3 4 5
Chhattisgarh 4 12.08 8.34 516
Gujarat 51 33470 301.41 255.87
Harvana 24 72.93 59.55 43.13
Tharkhand 2 5.00 5.00 3.54
Karnataka 43 175.22 154.24 130.71
Kerala 13 40.81 36.20 29.57
Madhya Pradesh 16 24.06 23.16 19.14
Maharashtra 44 103.95 101.52 85.85
Odisha 21 27.73 24.51 18.18
Punjab 27 116.82 94.19 76.96
Rajasthan 37 21875 198.95 179.49
Tamil Nadu 27 116.90 91.73 71.20
Telangana 8 21.97 21.35 17.75
Uttar Pradesh 27 162.66 133.78 117.85
Uttarakhand 7 26.09 22.88 16.06
West Bengal 13 30.67 29.94 21.72
Centralised 1 23.15 23.15 12.93
ToTar 414 1628.53 1421.66 1184.61

Statement-111

Details of financial assistance provided by the Government to States/UTs under
Mission for Integrated Development (MIDH), for the last three vears:
Details of funds Allocation and Releases under MIDH

from 2014-15 to 2016-17

(¥ in crore)

Sl No. StatesITmplementing Agency 2014-15 2015-16 2016-17
Releases  Releases  Releases
1 4 5
1. Andhra Pradesh 64.68 55.75 64.02
2. Arunachal Pradesh 23.77 3550 0.00
3. Assam 29.09 20.00 22.00
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1 2 3 4 5

4. Bihar 17.00 4.00 17.96
5. Chhattisgarh 111.88 77.55 61.47
6. Goa 0.00 2.30 1.65
7. Gujarat 109.47 4782 65.45
8. Haryana 65.45 50.75 59.55
9. Himachal Pradesh 42.42 24.49 24.25
10. Jammu and Kashmir 45.00 52.00 96.09
11. Jharkhand 49.69 25.79 30.13
12. Karnataka 96.08 67.69 69.50
13, Kerala 40.00 25.00 15.00
14, Madhya Pradesh 42.23 40.50 3562
15 Maharashtra 140.00 96.25 50.44
16, Manipur 44.17 3575 10.00
17. Meghalaya 27.60 18.00 18.75
18, Mizoram 41.00 3450 31.50
19, Nagaland 34.76 17.25 15.00
20. Odisha 71.75 54.45 43.68
21.  Pumab 58.50 30.35 30.00
22.  Rajasthan 42.67 45.00 43.13
23. Sikkim 44.50 33.25 25.25
24. Tamil Nadu 55.36 58.73 47.14
25 Telangana 45.00 35.25 20.96
26. Tripura 37.00 32.75 23.50
27.  Uttar Pradesh 37.32 22.00 31.96
28.  Uttarakhand 32.73 22.50 47.50
29. West Bengal 18.74 28.00 8.00
30. Andaman and Nicobar Islands 1.42 2.50 0.00
31. Puducherry 0.86 0.50 1.00

32 Chandigarh 0.00 0.00 0.00
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1 2 3 4 5
33 Dadra and Nagar Haveli 0.00 0.00 0.00
34 Daman and Diu 0.00 0.00 0.00
35, Delh 0.00 0.00 0.00
36. Lakshadweep 0.00 0.00 0.00

ToraL 1470.14 1096.17 1010.49

Note: During 2016-17, an amount of ¥ 47.89 crore and during 2017-18, an amount of ¥ 75.00 crore
released for Prime Minister's Development Package 2015 for Jammu and Kashmir.

Statement-117

Details of financial assistance provided by the Government o States/UTs under
National Food Security Mission (NFSM), for the last three years

Details of funds Allocation and Releases under NFSM from 2014-15 to 2016-17

(¥ in crore)

Sl No. StatesImplementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh 75.64 50.12 47.62
2; Arunachal Pradesh 7.50 13.93 5.15
3. Assam 95.82 67.84 39.23
4. Bihar 74.68 55.79 3562
5. Chhattisgarh 47.94 37.50 53.39
6. Goa 0.00 0.29
7. Gujarat 13.92 9.22 21.36
8. Haryana 36.49 11.39 10.40
9. Himachal Pradesh 17.98 8.55 15.83
10. Jammu and Kashmir 10.20 6.48 7.13
11. Jharkhand 23.35 29.46 9.41
12, Karnataka 134.19 52.11 99.29
13, Kerala 3.13 0.77 0.00
14.  Madhya Pradesh 2147 134.11 185.08
15.  Maharashtra 194.71 111.64 139.96

16. Manipur 14.82 13.02 7.40
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
aE7 8 Meghalaya 9.63 6.23 3.15
18, Mizoram 7.08 2.03 1.13
19, Nagaland 19.41 11.75 10.90
20. Odisha 53.98 67.70 34.67
21.  Punjab 40.83 14.05 9.85
22.  Rajasthan 213.88 106.54 103.44
23. Sikkim 2.42 324 3.84
24. Tamil Nadu 73.49 35.87 44.52
25. Telangana 66.03 38.79 8.29
26. Tripura 29.66 13.94 6.08
27.  Uttar Pradesh 254.85 120.16 92.93
28. Uttarakhand 8.98 6.67 9.74
29.  West Bengal 54.32 33.13 56.02

Totar 1799.64 1067.03 1061.77

Statement-V"

Details of financial assistance provided by the Government o States/UTs under
National Mission on Oilseeds and Oil Palm (NMOOP),
Jor the last three vears

Details of funds Allocation and Releases under NMOOP from 2014-15 to 2016-17

(¥ 1n crore)

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh 57.62 3957 30.83
2. Arunachal Pradesh 2.04 2,18 5.30
3. Assam 8.86 8.87 0.00
4. Bihar 1.54 1.70 0.00
5. Chhattisgarh 3.20 319 4.00
6. Goa 0.00 0.00 0.00
7. Gujarat 14.01 6.47 2334
8. Haryana 2.42 8.31 0.00




Written Answers to

[© February, 2013]

Unstarred Questions 75

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17

9. Himachal Pradesh 0.00 0.00 0.00
10. Jammu and Kashmir 1.01 0.00 0.00
11. Jharkhand 1.19 0.00 1.27
12. Karnataka 20.22 13.36 15.83
13.  Kerala 0.41 0.02 0.00
14, Madhya Pradesh 45.06 26.15 25.78
15. Maharashtra 34.08 19.83 36.52
16, Manipur 1.98 0.67 0.91
17. Meghalaya 0.63 0.00 0.00
18, Mizoram 6.68 5.07 10.86
19.  Nagaland 455 1.20 6.03
20. Odisha 9.26 5.58 8.42
21.  Pumab 0.40 0.00 0.00
22, Rajasthan 47.85 34.91 24.76
23. Sikkim 0.69 0.30 0.00
24, Tamil Nadu 8.43 8.06 7.83
25. Telangana 6.19 9.68 0.00
26. Tripura 512 262 0.62
27.  Uttar Pradesh 11.73 13.19 4.15
28.  Uttarakhand 0.00 0.70 0.51
29, West Bengal 6.03 9.85 5.00
ToraL 301.20 221.47 211.97

Statement-VT

Details of financial assistance provided by the Government o States/UTs under

Rainfed Area Development (RAD), for the last three years

Details of funds Allocation and Releases under RAD from 2014-15 to 2016-17

(¥ in crore)

S1No. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 13.00 19.50 18.00
2 Arunachal Pradesh 4.73 3.00 4.00
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S1No. States/Implementing Agency 2014-15 2015-16 2016-17
3 Assam 3.00 0.00 0.00
4. Bihar 5.00 2.50 0.00
5. Chhattisgarh 11.44 5.50 2.40
6. Goa 0.00 0.00 0.00
7. Gujarat 22.50 5.00 5.46
8. Haryana 0.00 1.57 0.00
9. Himachal Pradesh 7.58 7.00 6.83
10. Jammu and Kashmir 2.50 1.00 0.00
11. Jharkhand 10.00 6.02 7.00
12. Kamataka 15.00 5.00 4.00
13. Kerala 5.00 1.50 0.00
14. Madhya Pradesh 24.98 11.00 0.00
15. Maharashtra 40.00 25.00 26.63
16. Manipur 5.00 3.50 4.25
17. Meghalaya 4.84 1.50 1.50
18. Mizoram 4.88 3.00 6.53
19. Nagaland 5.46 6.00 9.00

20. Odisha 13.00 15.27 18.35
2L Punjab 0.00 0.00 0.00
22. Rajasthan 25.00 0.00 0.00
23. Sikkim 4.60 1.04 3.00
24, Tamil Nadu 30.00 31.83 33.50
25. Telangana 10.00 12.60 9.60
26. Tripura 4.50 3.50 5.20
27 Uttar Pradesh 20.00 11.82 16.43
28. Uttarakhand 7.00 7.00 8.00
29. West Bengal 5.00 6.00 10.51

Torar 304.00 196.65 200.19
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Statement-1IT

Details of financial assistance provided by the Government to States/UTs under
Soil Health Muanagement (SHM), for the last three years

Details of funds Allocation and Releases under SHM from 2014-15 to 2016-17

(¥ 1n crore)

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh 393 2.39 6.52
2, Arunachal Pradesh 0.62 0.00 0.51
3. Assam 1.82 1.02 0.00
4. Bihar 5.52 1.52 0.00
3. Chhattisgarh 1.22 2.25 6.20
o, Goa 1.90 0.00 0.00
7. Gujarat 0.00 0.00 0.00
8. Haryana 0.00 0.00 2.58
9. Himachal Pradesh 1.99 0.91 1.81
10. Jammu and Kashmir 7.36 0.25 0.00
11 Jharkhand 0.00 0.17 337
12, Karnataka 0.50 2.93 9.27
13, Kerala 1.01 0.40 0.00
14. Madhya Pradesh 5.60 0.00 38.77
15. Maharashtra 5.04 3.20 17.21
16, Manipur 0.00 0.00 0.00
17. Meghalaya 0.00 0.00 0.42
18. Mizoram 0.08 0.00 0.44
19, Nagaland 0.40 0.41 0.00
20. Odisha 1.51 1.97 0.00
21.  Pumjab 1.75 0.00 0.00

22. Rajasthan 0.00 771 0.00
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
23. Sikkim 6.12 0.15 0.00
24, Tamil Nadu 1.85 3.06 0.60
25. Telangana 3.70 1.68 4.41
26.  Tripura 0.50 0.28 2.89
27. Uttar Pradesh 6.79 8.38 0.00
28.  Uttarakhand 0.00 0.20 0.00
29, West Bengal 3.75 4.78 0.00

ToraL 62.98 44.15 95.00

Statement-VIII

Details of financial assistance provided by the Government to States/UTs under
Soil Health Card (SHC), for the last three years

Details of funds Allocation and Releases under SHC from 2014-15 to 2016-17

(¥ 1n crore)

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh 1.24 453 13.94
2. Arunachal Pradesh 0.12 0.17 0.37
3. Assam 0.51 1.42 3.65
4. Bihar 2.53 433 0.00
3. Chhattisgarh 0.66 2.81 343
6. Goa 0.12 0.12 0.00
7. Gujarat 0.81 6.03 5.29
8. Haryana 0.34 2.88 0.00
9. Himachal Pradesh 0.24 0.47 0.29
10. Jammu and Kashmir 0.32 0.77 0.00
11. Jharkhand 0.51 0.54 0.64
12. Karnataka 1.27 6.50 10.30
13, Kerala 1.13 0.61 0.00
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
14. Madhya Pradesh 1.43 8.88 13.74
15. Maharashtra 2.16 932 19.11
16, Manipur 0.13 0.18 0.00
17. Meghalaya 0.14 021 0.00
18. Mizoram 0.12 0.14 0.06
19, Nagaland 0.13 022 0.18
20. Odisha 0.80 270 3.04
21.  Pumjab 0.26 3.05 0.00
22, Rajasthan 1.43 8.76 11.08
23. Sikkim 0.12 0.12 0.00
24. Tamil Nadu 1.32 470 6.45
25. Telangana 0.93 353 4.68
26. Tripura 0.18 0.23 0.59
27. Uttar Pradesh 3.54 1716 24.42
28. Uttarakhand 0.23 0.65 1.45
29. West Bengal 1.17 4.80 10.95

ToraL 23.90 96.44 133.67

Statement-IX

Details of financial assistance provided by the Government to States/UTs under

Support to State Extension Programme for Extension Reforms (ATMA),

Jor the last three years

Details of funds Allocation and Releases under ATMA from 2014-15 to 2016-17

(¥ in crore)

Sl No. StatesImplementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 22.64 11.41 13.15
2. Arunachal Pradesh 7.13 5.78 11.35
3 Assam 7.49 6.82 5.83
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
4. Bihar 23.61 2772 29.24
3. Chhattisgarh 11.83 10.10 17.14
6. Goa 0.00 0.19 1.14
7. Gujarat 44.86 24.80 21.93
8. Haryana 2.83 5.44 334
9. Himachal Pradesh 11.85 .66 8.07
10. Jammu and Kashmir 3.24 530 6.79
11. Jharkhand 15.06 13.27 16.53
12. Karnataka 11.47 20.09 8.41
13, Kerala 17.68 6.57 11.81
14, Madhya Pradesh 50.06 3546 29.70
15. Maharashtra 34.13 24381 27.66
16, Manipur 6.71 8.36 3.69
17. Meghalaya 1.72 1.30 3.74
18 Mizoram 2.44 387 4.23
19.  Nagaland 7.56 10.69 10.75
20. Odisha 44.48 24.26 28.42
21.  Pumab 19.95 7.15 9.00
22.  Rajasthan 24.43 15.48 29.25
23. Sikkim 3.51 2.14 132
24. Tamil Nadu 36.94 25.07 21.09
25. Telangana 13.47 744 3.7
26. Tripura 1.94 1.38 1.27
27.  Uttar Pradesh 69.98 59.43 45.87
28. Uttarakhand 6.96 5.58 6.34
29.  West Bengal 17.14 2512 27.05

Totar 521.12 403.70 407.87
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Statement-X

Details of financial assistance provided by the Government o States/UTs under
National E-Governance Plan Agriculture (NEGP-A), for the last three vears

Details of funds Allocation and Releases under NEGP-A from 2014-15 to 2016-17

(T 1n crore)

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh 1.06 1.55 1.24
2. Arunachal Pradesh 0.74 0.79 0.81
3. Assam 0.00 0.00 0.00
4. Bihar 3.00 2.14 0.00
3. Chhattisgarh 1.16 0.80 0.64
6. Goa 0.10 0.14 0.00
7. Gujarat 1.76 1.21 0.00
8. Haryana 0.95 0.67 0.00
9. Himachal Pradesh 0.18 0.00 0.00
10. Jammu and Kashmir 1.02 0.72 0.58
11. Jharkhand 0.00 0.00 0.00
12, Karnataka 0.00 0.00 1.15
13, Kerala 0.75 2.31 0.00
14. Madhya Pradesh 1.63 0.00 0.00
15, Maharashtra 0.47 0.00 0.00
16.  Manipur 0.47 0.33 0.00
17. Meghalaya 0.40 0.28 0.22
18. Mizoram 0.33 0.22 0.33
19.  Nagaland 0.56 0.84 0.32
20. Odisha 1.93 1.36 1.13
21.  Pumab 1.04 0.74 0.00
22, Rajasthan 1.78 2.43 0.99
23. Sikkim 0.24 0.19 0.00

24. Tamil Nadu 224 1.71 2.97
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
25. Telangana 0.67 0.74 0.58
26. Tripura 0.41 0.28 0.44
27. Uttar Pradesh 4.84 339 0.00
28.  Uttarakhand 0.74 0.51 0.79
24, West Bengal 1.85 1.39 1219

Totar 30.32 24.74 13.36

Statement-X1

Details of financial assistance provided by the Government to States/Us under
Pramparagat Krishi Vikas Yojana (PKVY), for the last three years

Details of funds Allocation and Releases under FKVY from 2014-15 to 2016-17

(¥ in crore)

Sl No. StatesImplementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh - 11.00 7.98
2. Arunachal Pradesh - 0.51 0.81
3. Assam - 576 0.00
4. Bihar - 10.50 6.64
5. Chhattisgarh - 6.04 3.15
6. Goa - 0.07 0.00
7. Gujarat - 1.78 2.39
8. Haryana - 0.54 0.46
9. Himachal Pradesh - 3.95 0.00

10. Jammu and Kashmir - 0.75 0.88
11. Tharkhand - 321 2.03
12. Kamnataka - 19.45 8.15
13. Kerala - 332 0.00
14. Madhya Pradesh - 28.27 17.88
15. Maharashtra - 2599 29.58
16. Manipur - 1.07 0.00
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Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
17. Meghalaya - 1.45 2.96
18, Mizoram - 0.39 1.39
19.  Nagaland - 1.54 0.00
20.  Odisha - 10.28 6.50
21.  Pumab - 1.61 0.00
22.  Rajasthan - 23.74 14.91
23. Sikkim - 4.00 0.00
24. Tamil Nadu - 4.00 2.07
25. Telangana - 10.71 4.49
26. Tripura - 1.34 3.09
27. Uttar Pradesh - 20.52 1271
28. Uttarakhand - 19.63 20.19
29. West Bengal - 2.14 3.94

ToraL - 224.65 152.19
Statement-XII

Details of financial assistance provided by the Government to States/UTs under
Per Drop More Crop [Micro Irrigation], for the last three years

Details of funds Allocation and Releases under Per Drop More Crop [Micro
Trrigation] from 2014-15 to 2016-17

(¥ 1in crore)

SINo. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh - 177.68 -
2. Arunachal Pradesh - 0.00 -
3. Assam - 0.50 -
4. Bihar - 10.00 -
5. Chhattisgarh - 7.50 -
6. Goa - 0.00 -
7. Gujarat - 204.10 -
8. Haryana - 16.94 -
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SlNo. States/Implementing Agency 2014-15 2015-16 2016-17

9. Himachal Pradesh - 0.75 -
10. Jammu and Kashmir - 0.00 -
11. Jharkhand - 0.00 -
12, Karnataka - 111.75 -
13. Kerala - 0.86 -
14. Madhya Pradesh - 13433 -
15, Maharashtra - 88.33 -
16. Manipur - 1.36 -
17. Meghalaya - 0.00 -
18. Mizoram - 2.25 -
19.  Nagaland - 0.00 -
20, Odisha - 8.35 -
21.  Pumab - 0.00 -
22. Rajasthan - 52.37 -
23. Sikkim - 426 -
24, Tamil Nadu - 72.75 -
25. Telangana - 95.15 -
26. Tripura - 0.00 -
27. Uttar Pradesh - 7.50 -
28.  Uttarakhand - 3.50 -
29. West Bengal - 0.00 -

TotaL - 1000.28 -
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Statement-XTI1

Details of financial assistance provided by the Government to States/UTs under
Sub-mission on Agro-forestry, for the last three years

Details of funds Allocation and Releases under Sub-mission on Agro-forestry
from 2014-15 to 2016-17

(¥ 1n crore)

Sl. No. States/Implementing Agency 2014-15 2015-16 2016-17
L. Andhra Pradesh - - 3.15
2. Arunachal Pradesh - - 0.00
3. Assam - - 0.00
4. Bihar - - 0.00
5. Chhattisgarh - - 0.00
6. Goa - - 0.00
7. Gujarat - - 4.50
8. Haryana - - 1.75
9. Himachal Pradesh - - 1.15

10. Jammu and Kashmir - - 0.00
11. Jharkhand - - 0.00
12, Karnataka - - 325
13. Kerala - - 0.00
14. Madhya Pradesh - - 4.20
15. Maharashtra - - 0.00
16. Manipur - - 0.00
17 Meghalaya - - 0.00
18 Mizoram - - 0.00
19, Nagaland - - 0.00
20. Odisha - - 0.00
21.  Punjab - - 2.00
22. Rajasthan - - 0.00

23. Sikkim - - 0.00
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Sl No. StatesImplementing Agency 2014-15 2015-16 2016-17
24. Tamil Nadu - - 2.50
25. Telangana - - 0.00
26. Tripura - - 0.00
27. Uttar Pradesh - - 0.00
28. Uttarakhand - - 0.00
29. West Bengal - - 0.00

Totar - - 22.50

Statement-XTV

Details of financial assistance provided by the Government to States/UTs under
Pradhan Mantri Krishi Sinchai Yojana (Erstwhile National Mission on

Micro Irrigation, for the last three years

Details of funds Allocation and Releases under Pradhan Mantrnn Krishi Sinchai

Yojana (Hrstwhile National Mission on Micro Imigation) from 2014-15 to 2016-17

(¥ in crore)

SL States/Implementing 2014-15 2015-16 2016-17 2016-17
No. Agency {other {micro (other
Interventions) irrigation) Interventions)
1 2 3 4 5 6
1. Andhra Pradesh - 28.79 265.69 43.00
2. Arunachal Pradesh - 2.60 0.00 2.00
3. Assam - 453 0.00 11.00
4. Bihar - 18.60 0.00 21.60
5. Chhattisgarh - 12.80 24.00 20.80
6. Goa - 0.30 0.30 0.50
7. Gujarat - 8.95 250.00 24.00
8. Haryana - 18.03 24.00 3.00
9.  Himachal Pradesh - 6.85 0.50 8.00
10.  Jammu and Kashmir - 4.87 0.00 5.40
11.  Tharkhand - 14.97 12.00 18.70
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1 2 3 4 5 6
12. Karnataka - 101.37 169.00 60.00
13. Kerala - 7.67 0.00 0.00
14. Madhya Pradesh - 27.41 84.00 37.10
15. Maharashtra - 13.88 247.50 58.30
16. Manipur - 1.40 0.00 3.60
17. Meghalaya - 1.43 0.00 0.00
18. Mizoram - 1.02 3.90 4.20
19. Nagaland - 234 0.00 4.50
20. Odisha - 20.35 10.30 29.00
21. Punjab - 43.00 1.20 0.00
22. Rajasthan - 90.47 72.00 57.00
23, Sikkim - 0.60 3.90 1.50
24.  Tamil Nadu - 57.03 110.00 33.50
25. Telangana - 16.17 165.00 24.00
26. Tripura - 1.55 0.00 0.00
27. Uttar Pradesh - 30.01 12.00 29.20
28. Uttarakhand - 6.10 10.00 5.00
29. West Bengal - 4.80 3.90 16.00

Totar - 552.89 1469.69 520.90
Statement-XV

Details of financial assistance provided by the Government to States/UTs

under Sub-mission on Agricultural Mechawnization under

NMAET (SMAM) for the last three vears

Details of funds Allocation and Releases under NMAET from 2014-15 to 2016-17

(T 1in crore)

Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 10.54 7.28 48.99
s Arunachal Pradesh 0.49 1.88 1.33
3. Assam 5.62 0.00 1.08
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Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
4. Bihar 9.01 0.00 14.00
5. Chbhattisgarh 5.19 4.00 10.00
6. Goa 0.00 0.00 0.00
7. Gujarat 7.94 7.55 6.00
8. Haryana 2.55 0.00 0.00
9. Himachal Pradesh 1.02 0.75 4.95
10. Jammu and Kashmir 1.18 0.95 3.64
11. Jharkhand 358 2.54 2.25
12 Karnataka 9.62 0.00 44.41
13.  Kerala 2.37 0.00 1.00
14.  Madhya Pradesh 13.92 26.02 20.00
15. Maharashtra 20.34 15.96 15.00
16.  Manipur 1.10 2.91 0.00
17. Meghalaya 1.25 0.00 0.90
13. Mizoram 0.50 2.03 2.00
19, Nagaland 0.62 2.85 3.33
20. Odisha 7.09 5.67 35.78
21.  Pumjab 2.09 0.00 52.09
22.  Rajasthan 15.80 0.00 425
23. Sikkim 0.19 0.65 1.44
24. Tamil Nadu 8.44 21.39 30.30
25. Telangana 6.93 476 5.97
26. Tripura 0.39 2.44 2.00
27.  Uttar Pradesh 21.21 16.51 37.98
28. Uttarakhand 0.91 0.78 2.56
29. West Bengal 5.98 5.65 4.00

ToTar 165.87 132.57 35525
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Statement-XV7T

Details of financial assistance provided by the Government to States/UTs
under Sub-mission on Seeds and Planting Material under
NMAET (SMSP) for the last three years

Details of funds Allocation and Releases under NMAET from 2014-15 to 2016-17

(T 1in crore)

Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 11.11 9.69 9.40
2. Arunachal Pradesh 0.37 0.63 0.00
3. Assam 18.87 15.00 12.64
4 Bihar 7.29 7.12 7.05
5 Chhattisgarh 17.82 326 5.94
6. Goa 0.00 0.00 0.00
7 Gujarat 0.08 0.79 0.12
8. Haryana 0.01 0.13 0.04
9. Himachal Pradesh 1.00 2.71 4.19
10. Jammu and Kashmir 241 5.74 7.40
1L Tharkhand 0.00 0.00
12. Karnataka 1.16 7.39 6.56
13, Kerala 1.56 0.25 0.35
14. Madhya Pradesh 11.20 934 20.30
15. Maharashtra 10.45 1.29 6.73
16.  Manipur 0.25 0.04 0.54
17. Meghalaya 0.34 0.98 0.68
13. Mizoram 0.00 0.00 0.25
19 Nagaland 1.71 1.31 -
20, Odisha 16.68 0.00 0.93
21, Punjab 2.70 328 0.61
22, Rajasthan 7.82 5.43 3.89

23. Sikkim 0.05 0.00 -
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Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
24. Tamil Nadu 14.38 9.97 8.40
25. Telangana 393 9.73 9.99
26. Tripura 325 0.00 -
27. Uttar Pradesh 14.00 12.55 7.99
28. Uttarakhand 2.22 3.97 2.82
29, West Bengal 0.00 0.00 -

Torar 150.66 110.60 116.82
Statement-XVII

Details of financial assistance provided by the Government to States/UTs under
Rashtriva Krishi Vikas Yojana (RKVY) for the last three years

Details of funds Allocation and Releases under RKVY from 2014-15 to 2016-17

(¥ 1n crore)

Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 263.54 192.66 222.59
2. Arunachal Pradesh 13.92 31.55 11.92
3 Assam 267.71 94.10 210.45
4. Bihar 54573 111.20 90.61
5. Chhattisgarh 341.75 145.07 193.04
6. Goa 0.00 21.70 10.35
7. Gujarat 290.03 174.55 155.31
8. Haryana 254.68 141.54 126.85
9. Himachal Pradesh 86.11 28.30 52.76
10. Jammu and Kashmir 78.25 37.36 38.49
11. Jharkhand 153.15 78.32 72.72
12, Karnataka 632.22 34693 24231
13, Kerala 300.70 90.48 92.76
14 Madhya Pradesh 511.78 264.09 293.49
15.  Maharashtra 942.09 438.00 250.91
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Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
16.  Manipur 43.00 20.46 12.83
17. Meghalaya 60.64 8.26 10.63
18.  Mizoram 113.92 19.39 20.58
19, Nagaland 52.75 25.25 34.94
20. Odisha 482.07 292.36 334.91
21.  Punjab 413.71 107.97 95.81
22.  Rajasthan 695.28 325.97 261.98
23. Sikkim 9.49 4.07 14.40
24. Tamil Nadu 298.95 259.74 204.87
25 Telangana 179.64 135.91 256.99
26. Tripura 80.27 21.54 34.41
27.  Uttar Pradesh 589.47 177.41 201.89
28.  Uttarakhand 80.70 36.20 46.57
29.  West Bengal 582.34 284.56 280.78

Torar 8363.39 3914.94 3876.15
Statement-XVI1

Details of financial assistance provided by the Government to States/UTs under
On Farm Water Management (OFWM) for the last three years

Details of funds Allocation and Releases under OFWM from 2014-15 to 2016-17

(¥ in crore)

Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
1. Andhra Pradesh 121.48 - -
2. Arunachal Pradesh 0.00 - -
3. Assam 1.00 - -
4. Bihar 35.00 - -
5. Chhattisgarh 10.00 - -

6. Goa 0.20 - -
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Sl No. States/Implementing Agency 2014-15 2015-16 2016-17
7. Gujarat 140.68 - -
8. Haryana 23.00 - -
9. Himachal Pradesh 1.50 - -
10. Jammu and Kashmir 0.00 - -
11. Jharkhand 15.00 - -
12. Karnataka 12425 - -
13. Kerala 375 - -
14. Madhya Pradesh 66.50 - -
15. Maharashtra 177.50 - -
16. Manipur 272 - -
17. Meghalaya 0.00 - -
13. Mizoram 4.50 - -
19, Nagaland 0.00 - -

20. Odisha 10.14 - -
21.  Punjab 0.00 - -
22. Rajasthan 75.00 - -
23. Sikkim 4.26 - -
24, Tamil Nadu 56.63 - -
25. Telangana 71.57 - -
26. Tripura 2.00 - -
27. Uttar Pradesh 3.00 - -
28. Uttarakhand 6.97 - -
29, West Bengal 0.00 - -

ToTar 962.65 - -




